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Obituary References:

The following obituary references were made in the House :

1. On passing away of Dr. APJ Abdul Kalam, former
President of India (2002-2007)

2. On loss of innocent lives due to terrorist attack in
Gurdaspur, Punjab

The House also observed silence as a mark of respect for the

departed souls.

The Chair stated that it has been decided to adjourn the
proceedings of the House, in view of the National Mourning
on the passing away of Dr. APJ Abdul Kalam, former
President of India.

The Chair further stated that the business listed for the day
is pending and could be taken up for consideration on
Monday, 03 August, 2015, if the House agrees.

The House was in agreement with the Chair.

Hon’ble Speaker stated that the matters to be raised under
Rule-280 would not be taken up and requested the Hon’ble
Members to give fresh notice of the same by 11:00 AM on
Monday, 03 August 2015.

The Chair adjourned the House till 2.00 PM on Monday,
03 August, 2015.
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